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THE VICE-CHAlRMAN (DR G. 

VIJAYA MOHAN REDDY): I request 
the hon. Minister fo continue next 
time. 

Now, we will take up further discus- 
sino  no  the  Railway Budget. 

BUDGET (RAILWAYS), 1990- GENERAL      
DISCUSSION AND RESOLUTION 

APPROVING RECOM- MENDATION OF 
HAILWAY     CON- VENTION 
COMMITTEE, 1989—Contd. 

THE VICE-CHAIRMAN (DR G- 
VIJAYA MOHAN REDDY): Shri 
Ashwani Kumar. 

SHRI RAM AWADHESH SINGH: 

(Bihar): The Minister must be here. 
THE LEADER OF THE HOUSE 

(SHRI M. S. GURUPADASWAMY: 
The hon. Member knows the conven- 
tions. The other Ministeral are present. 
The other Ministers ares equally res- 
ponsible. 

SHRI   RAM   AWADHESH      SINGH: 
The Railway Ministry presents its own 
Budget. (Interruptions) Is he likely to 
come after some time? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI M. S, GURU- 
PADASWAMY): The diseussion is go- 
ing on in the other House. He will 
eorae soon. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA' MOHAN REDDY): Please 
allow the speaker 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); Already, 
the Leader of the House has explained. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); The 
Minister is there. He is taking down 
the points. The Railway Minister will 
join soon. You please allow the speak- 
er. 

SHRI RAM AWADHESH SINGH- 
The Railway Minister must    be here. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): He is 
attending the other House. He will be 
coming and joining very soon. You allow 
the speaker. 
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Railways is one of the biggest under- 
takings which employs the maximum 
number of people and serves the maxi- 
mum, number of people in the country. 
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SHRI A. G. KULKARNI (Maha- 

rashtra): Mr. Vice-Chairman, Sir, I 
am happy to get this opportunity to 
place my views before the House... 

(Interruptions) --------  I thank Mr. Pan- 
war and Mr. Bansal for giving their 
time to me. 

Sir, generally I do not take the time 
of the House on these matters, but I 
am provoked to participate in this de- 
bate because the present ruling party 
has made some promises to the electo- 
rate about railway lines. Particularly, 
the Finance Minister, Prof. Dandavate, 
had assured the people that as soon 
the Government was formed in Delhi, 
the railways will move into Ratnagiri. 

Sir, I am very happy that the rail- 
ways are going to Ratnagiri; it is very 
nice. But let us have a look at the allo- 
cation of funds for railway lines in 
Maharashtra. I do not have any regio- 
nal pride or prejudice. —many Members 
pride or prejudice—many Members 
speak of their own regions—but I do 
feel that I have got to say something 
on this. In Maharashtra there are 
four critical positions of railway lines. 
One is the Konkan Railway, as it is 
called. The second is the Marathwada 
Railway- The third is, there are two 
railway lines in Vidarbha. Mr. Vice- 
Chairman, I would request Mr. Fer- 
nandes. Though he is an agitator, be- 
ing now a Minister he is a constructive 
colleague of mine. With the provisions 
made in the present Budget, which is 
the year in which all these railway 
lines will be completed? On the one 
side, Sir, the Finance Minister savs 
that the railway line will move into 
Ratnagiri. I am really surprised. 
About conversion of the Marathwada 
railway line, you will find that the 
State Government has co-operated 
with the Central Government, the pre- 
vious Government and the present 
Government. The Chief Minister of 
Maharashtra has called on the Railway 
Minister and has given assurance of 
co-operation in every respect. I don't 
want to take the time by reading from 
the letter which I have got. It seems 
that the Chief Minister of Maharashtra 
considered along with the Railway 
Board Member sharing of the expendi- 
ture to the extent possible. The Maha- 
rashtra Government has no resources 
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for this purpose, but they will float 
bonds. Under the Employment 
Guarantee Scheme they will make 
earthern work possible, so, Sir, i re- 
quest the Minister of Railways parti- 
cularly for conversion of the Marath- 
wada railway line which, Sir, with the 
present allocation of Rs. 15 crores, will 
go up to the year 2010 or 2015, and 
people will not see that railway line 
completing. 

Then, Sir, about the Konkan Rail- 
way, the same is the position. For the 
Konkan Railway there must be some 
extra allocation because Konkan is 
such a backward area that it requires 
funds apart from the western highway 
railway line. 

Then, Achalpur-Yavtmal-Pulgao and 
Chandrapur-Gondia-Jabalpur in the 
Vidarbha area. I would request the 
Railway Minister to look into this 
matter. In this connection also a tenta- 
tive agreement was reaches with the 
Railway Board. It was not a decision. 
• I would read a particular para from 
that proposal. The proposal was this. 
The State Government requested the 
Railway Board and the Railway Minis- 
try that this project be transferred 
from the administrative jurisdiction of 
the South-Central Railway with the 
Headquarters at Secunderabad to the 
Central Railway with the Headquarters 
at Bombay. Sir, this is necessary not 
only for this railway line, whether it 
is the Konkan Railway or it is the 
Marathwada Railway etc., but it is 
also necessary for the Kolhapur-Pune 
section of the South-Central Railway. 
This has to be transferred. Our diffi- 
culty, as I explained to the Railway 
Minister, is to the extent we have got 
no proper communication with the rail- 
way employees who come from Banga- 
lore. They are recruiter in Madras, 
and language difficulty is too much. 
Then, operational difficulties are there. 
So, I request that at least the Railway 
Minister, apart from providing funds 
for these railway lines, should tians- 
fer the section between Kolhapur and 
Pune to the Central Railway, which 
should be done on priority, so that 

there is cultural connection in the 
Sholapur-Pune section. It) was our 
senior and respected colleague, Nana- 
saheb Gore who had led an agitation, 
and that line was transferred to the 
Central Railway. I am not interested 
in leading such an agitation. But I 
would request the Minister that the 
Kolhapur-Pune section of the South- 
Central Railway should be transferred. 

Then, Sir, there is another need of 
the Miraj- Lathur line. The Miraj- 
Lathur line is a narrow-gauge line. 
There also the State Government has 
proposed that it will issue bonds in 
the name of the deity in Pandarpur, 
Vithoba, so that that work can also be 
undertaken and finished as early as 
possible. 

The last point which want to make 
is that the Estimates Committee in one 
of its reports had recommended 
creation of a post of a Member Tourj. 
It was rejected on the ground that the 
compactness of the Railway Board 
would be sacrificed by having more 
members. It is now understood that 
subsequent to the plea «of compactness 
made in 1985, two further posts were 
created. So, I would request the Rail- 
way Minister to go into the recommen- 
dations of the Estimates Committee 
and act on it, because Estimates Com- 
mittee's recommendations are very 
important. 
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SHRI M. A. BABY (Kerala): Sir, I 
thank you for having permitted me to 
speak on the Railway Budget. 

Sir, my hon. colleague, while taking 
part in the discussion as a first speaker, 
has already expressed our displeasure 
over the burden that has been heaped 
on the common man by way of steep 
hike in fieight and passenger fares. 
Sir whep we express our disagreement 
over this, we also take note of the fact 
that the present National Front Gov- 
ernment and its dynamic Railway 
Minister were put in a very unenviable 
tight spot by the previous dispensation. 
If one looks at the type of additional 
revenue mobilisation that has been 
imposed during the previous financial 
years through the Railway Budgets, 
one will find that there used to be 
generally around Rs. 600 crores burden 
imposed on the people by way of hike 
in passenger fares as well as freight 
charges. In the year 1989-90, this was 
the case and in Previous years also, 
this used to be the case. But in the 
financial year 1989-90 ending on 31st 
March, 1990, there was no additional 
freight or passenger fare hike for cer- 
tain reasons. Had it been due to the 
love for the people of the country by 
the previous dispensation it would 
have been appreciated, but every 
common man will understand that the 
previous Government did not impose 
any new economic burden by way of 
freight charge or passenger fare in 
crease during the last financial yeat 
ending on 3lst March this year, only 
due to the realisation of that Govern- 
ment that that being the election year, 
it would be politically convenient for 
it to come forward with a zero budget 
so far as the freigh and passenger fare 
tariffs are concerned. 

Therefore, once you calculate it on 
the basis of this knowledge, there 
could have been an additional burden 
of Rs. 1, 200 crores in this particular 
Budget, the tariffs which wer,; conveni- 
ently avoided by the previous Govern- 
ment taking into account the fact that 
that was the election year. If the 
present Railway Minister was to im- 
pose that tariff also, it would have 
come to Rs. 1, 200 crores. So, if you 
look  at  it from that angle, you will 
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find that this amount of Rs. 892 crores 
is, in fact, a reduction by 40 per cent 
in  comparision  with  the  Dossible  in- 
crease of    Rs. 1, 200 crores. Though 
this is the fact and though, due to this 
fact, the present Railway Minister can 
rightfully  claim   some  credit, while 
appreciating that, I would like to add 
immediately that the additional burden 
put on the common masses, both by 
way of freight rate hikes, which will 
definitely drive the economy towards a 
more inflationary situation, and the in- 
crease in passenger fares, especially 
that of the Second Class, will hit the 
common man. 'This is  quite unfortu- 
nate and, at the very outset, I would 
like to appeal to "the Minister, at least 
when he makes the reply, to announce 
some  proposals  through  which     this 
burden on the common people can be 
taken away. 

We know that there are areas where 
we  can mobilise  resources. In  our 
economy, we have the malady of black 
money and if there are sincere efforts 
to put an end to the flourishing of the 
black money operation, so much    of 
deficit financing can be curfailed. Simi- 
larly, in the Railways, if we strictly 
try to see that the passengers take the 
tickets" when fhey travel, by sheer im- 
plemenation of strict measures to see 
that  all railway travellers     take  the 
tickets, huge additional revenue mobi- 
lisation can be made. Here, when we 
analyse the implications of the Budget, 
those who are coming from the South 
have a greivance that they are neg- 
lected. We have a feeling that we are 
neglected very much. Since we stay in 
the other and of our country, we have 
to travel a lot and, therefore, the fare 
increase affects us the most. 

Secondly, the"~State of Kerala has 
to get its daily necessities, most of 
the things, from other States, even 
distant States like Punjab, Haryana 
and other Northern States. So. every 
increase will have a negative impact 
on our economy. In relation to this, 
one has to realise that in the South 
99 per cent of the people travel with 
tickets. Without casting any aspersion 

on the people living elsewhere in our 
country, I would say that this is a fact 
which Is universally accepted. Of 
course, in the North-East also, 99 per 
cent of the people have the habit of 
taking tickets when they travel. 

But so far as many other St. tes are 
concerned, some no too healthy prac- 
tices are continuing. Not only that 
the practice of ticketless travelling is 
so rampant in many other parts of the 
country, even when you travel with 
not only tickets but even reservation, 
you may not be provided with accom- 
modation; somebody else would be 
occupying your berths and you would 
be put to trouble. Anyway, I do not 
want to speak about that now. But 
if the Government takes stringent mea- 
sures to see that the unhealthy prac- 
tice of ticketless travelling is curbed, 
through that measure alone you can 
mobilise so much of additional re- 
sources. This is one serious suggestion. 

Secondly, by way of imposing new 
freight charges if a demarcation is 
made between luxury goods and goods 
of daily necessity and if the Govern- 
ment is prepared to put more levies or 
freight charges on luxury goods such 
as TV. VCR, refrigerators, cars, two- 
wheelers, then through such measures 
if efforts are made to mobilise addi- 
tonal revenue, we will have no com- 
plaint. But what has been resorted to 
is a flat increase in freight charges 
which is going to very adversely affect 
the common masses of our country. 
Therefore. I request that a distinction 
should be made between freight 
charges for luxury goods and for foods 
of daily necessity. 

So far as the State of Kerala is con- 
cerned, this Budge also is not very en- 
couraging. In this Railway Budget we 
do not find any proposal for having 
any new railway line for Kerala. Simi- 
larly, it is well known that Kerala is 
a State with the highest percentage of 
educated unemployed. For many 
years over there were no new railway 
project or factories, major railway 
factories, being established in Kerala. 



341    Budget (Railways) [ 23 MARCH 1990 ] 1990-91    342 

While discussing with a friend so far 
as the demands of Kerala are concern- 
ed in relation to expansion ir railways, 
that friend told me that" you can repeat 
the first speech made by the legendary 
leader from Kerala, A. K. Gopalan, in 
the other House; that could be repeat- 
ed even today because most of the de- 
mands raised in that speech many 
decades ago, in the year 1952, remain 
unfulfilled even today. In the recent 
past there was a oroponl to set up a 
coach factory at Palghat. The decision 
was almost finalised. But just like 
many other projects there was a slip 
between the cup and the lip or between 
the cup and the rail Ultimately that 
project had not  reaahed. Kerala. I hat 
coach factory was taken away by an- 
other State. We are  against any 
project com ingnup in any other part 
of our country but there should be a 
balanced approach, cov, new Pro- 
jects. And so far as we are concered, 
at the last moment who a project was 
to be 'mplemeted, at 'the last sage, that 
was taken way and give to some other 
State. Similarly, the provision for 
Alleppey-Kayamkulam new broad 
gauge line is Rs. 1638 lakhs. 

Since the latest estimated cost is 
3907 lakhs of rupees and the approxi- 
mate expenditure up to 1989-90 is only 
1896 lakhs of rupees, an additional am- 
ount of Rs. 2011 lakhs is required for 
the completion of this project. Since 
the full amount has not been earmar- 
ked in this year's budget also I don't 
think that the proclamation that this 
particular project will be completed by 
the end of this financial year can be 
fulfilled. Similar is the case regarding 
Guruvayur-Trichur line. The allocation 
is 800 lakhs of rupees and the balance 
required is 230 lakhs of rupees. In 
order to double the Quilon-Trivan- 
drum central line, !the anticinated 
cost is Rs- 7641 lakhs. But a meagre 
sum of Rs 150 lakhs has been allo- 
cated. One does not know how the 
balance of Rs. 7491 lakhs will be mo- 
bilised. The latest anticipated cost 
of the doubling! of 'Kayamkulam- 
Quilon  line is   3911   lakhs     and this 

year's provision is only Rs. 737 lakhs. 
Of course, in comparison to the allo- 
cation made by the previous Govern- 
ment during the last year, i. e. Rs 200 
lakhs, it is much better allocation. I 
am not denying that fact. But in com- 
parison to the overall expenditure, 
what has been allocated now falls 
short of the expectations. Another 
Rs. 2974 lakhs are required for the com- 
pletion of this project. Of couse, the 
total allocation for the State of Kerala 
in this year's Railway budget is 37. 55 
crores of rupees which is almost a 
hundred per cent increase in cmpari- 
son to the last year's budgetary pro- 
vision which was to the tune of 19. 26 
crores of rupees. But considering the 
different projects which are to be 
completed during this financial year, 
what has been allocated, even though 
there is an hundred per cent increase, 
will not suffice. (Time Bell rings) Sir, 
I am to have 27 minutes. 

THE VICE-CHAIRMAN (SHRI 
MIRZA. IRSHADBAIG): You continue 
and finish. I am just reminding you. 

SHRI M. A. BABY: In regard to the 
new additional trains, some 12 new 
trains have been annouced including 
Summer Special. But so far as Kerala 
is concerned, there is only one Special 
Train and that too going to Mangalore 
without touching the Southera part 
of Kerala, I need not have to mention 
that people from Kerala go to different 
parts of the country for education or 
in search of jobs. People from Kerala 
go even to outside countries. Unless 
sufficient facilities are provided both 
by rail and by air, the people of 
Kerala would not be in a position to 
fulfil their travel requirements. I do 
not want to mention the neglect by 
Air India and Indian Airlines towards 
the people of Kerala. But if the Rail- 
way Department also behaves in the 
same manner, it would be very difficult 
for the people of Kerala. 

We are having two trains from 
Delhi—the Jayanti Janata and the 
Kerala Express. The Jayanti Janata 
was  stopped     and the     frequency  of 
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Kerala Express, of course, was increa- 
sed. But this has been a long-standing 
demand of the people of Kerala that 
the Jayanti Janata should be main- 
tained. Instead of maintaining the 
■ Jayanti Janata, the Railway Ministry 
found out a trick of renaming the 
Kerala Express as Kerala-Mangla 
Express. By abolishing a particular 
train, the Railway Ministry renamed 
one existing train with both the 
name. This will not serve the purpose 
of Keralites. Therefore, I reiterate 
the demand that an additional train 
from Delhi should be started for the 
people of Kerala, and at the same 
time the Summer Special that has 
been announced should have at least 
Ave bogies which can be detached at 
Shoranur or Palghat and a portion 
can be taken to Trivandrum so that 
the needs of the people of the sou- 
thern part of Kerala can also be 
catered to. 

Sir. there was one particular pro- 
ject, the Tellicherry-Mysore line. That 
project has been gathering dust for 
the last many decades. As a matter 
or fact, it was during the time of the 
Britishers that the first techno-econo- 
mic feasibility survey of this parti- 
cular railway line was undertaken, 
and the Britishers found that this is 
an economically viable project. But, 
for the last many decades, there was 
no positive change on the part of the 
powers that be in implementing this 
particular project. I reqest that at 
least the present Government should 
take immediate steps to see that the 
Tellicherry-Mysore railwayline is 
being implemented. Same is the case 
regarding another proposal that has 
been gathering dust—the Kottayam- 
Madurai railwayline. This being an 
area where so much of crash crops 
are being produced, this railwayJine 
will activate the economic life of the 
hilly areas of Kerala. Moreover, as is 
known to you, Sir, Cochin is one of 
the best natural ports that we are 
having in our country. Madurai-Kot- 
tayam region forms a hinter-land of 
this particular Cochin port. If this 
Kottayam-Madurai railwayline is 
being implemented, the activity in the 

Cochin port can further increase 
which will, of course, be helpful for 
the overall economic growth of the 
State of Kerala. 

Sir, another     proposal     has  been 
recently mooted     regarding     having 
another  line  touching     different  pil- 
grim centres    of Kerala-Kaladi, the 
place of Adi    Shankara. Malayattu*, 
Aranamganam, Sabarimalai    and Shi- 
vagiri. And  this   area  is   also     that 
where so much of crash crops are being 
produced  and   so much    of economic 
activity can be generated. This propo- 
sal is  also being placed for the kind 
consideration of the Railway Ministry. 
Now   Sir, I would like to mention 
a  few issues  related to the problems 
of Railway    workers. The    present 
Railway  Minister  needs no  introduc- 
tion  so far as  the problems     of  the- 
Railway workers  are concerned. But 
it is quite unfortunate that even after 
coming  into  power at the     National 
Front Government and    even alter a 
person  like Shri   George     Fernandes 
with a background    of so    much oi 
trade union activities  taking over as 
the Railway Minister, many    seriou3 
problems of the Railway workers are 
still pending a decision. Even if I con- 
fine myself  to  the problems  of  rail- 
way workers related to Shoranur and 
Trivandrum  area, those who     have 
been retrenched, they are still remain- 
ing    in    the    retrenched, position    and 
they  have     not  yet  been     absorbed 
back. They belong to the 1974 strike. 
In between there was another railway 
strike in  1981   and  those     who  have 
been retrenched    in relation    to that 
agitation they have also    not    been 
absorbed. Some      time   back   a   relay 
hunger strike was inaugurated at Tri- 
vandrum by  those  railway     workers 
who   have  been   retrenched. Similar 
other agitations In various other places 
are continuing. It is quite unfortunate 
and   disgraceful   on   the   part  of  this 
Government     that  this     Government 
which was expected to  be    seized of 
the problem of railway    workers and 
sort them out and solve them without 
any loss of time has failed to rise to 
the occasion and the expectations of 
the railway workers are belied. 
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Similarly, Sir, the catering staff ia 
the railways is faced with so many 
problems. When we travel by train, we 
find that they have been forced to 
work round the clock practically. The} 
are given rest just for four or five 
hours only. From early morning on- 
wards they are forced to work till 
late in the night. I do not have to 
explain all these 'things. Suffice it to 
say that they are faced with many 
problems. It Is not uncommon to find 
that arbitrarily berths allotted to 
them are taken away. If there are 
twenty people on the catering staff 
they are just given five or six berths 
to sleep on. This is the situation. 
Whenever they come to know that 
there are some MPs travelling on the, 
train, they come in a group and re- 
present to us the difficulties faced by 
them and beg of us to do something 
to improve their plight. This is not 
only the problem of the catering staff, 
It has a direct relationship with 
passenger amenities, (Time Bell rings). 
Only if they are provided with suffi- 
cient facilities, will they be able to 
look after the comfort and conveni- 
ences of the travelling passengers. 
Without going into greater details, I 
would like to submit that the problems 
of the catering staff should be looked 
into expeditiously and all efforts 
should be made to sort out their 
problems and provide relief to them 
so that they can look after the pas- 
sengers. Without attending to their 
problems, the question of passenger 
amenities will look hollow and shallow. 

Then, Sir, there are a few other 
small but important matters. There 
are many veteran people who have 
been recognised and honoured by 
the President of India by way of 
Padma Shri or Padma Bhushan or 
Padhma Vibhushan. The tickets of 
even these people whenever they have 
to travel are put on the waiting list. 
Then they have to approach us for 
getting their tickets confirmed. I sub- 
mit to the Railway Minister that at 
least his category of people should be 
provided with this facility that when 
they are travelling their tickets should 

be treated in the same manner as 
those of MPs or ex-MPs. Their tickets 
should be okayed in the first instance 
itself. This facility should be extended 
at least to those people who have 
been awarded Padma Shri and such 
other titles for protecting and promo- 
ting the national honour. They are 
all outstanding people coming from 
different walks of life. Most of them 
are veterans. This moist be done. 

Then, Sir the railways have to play 
a very big role in national integration 
in many ways. In one area, when we 
talk of national integration, art and 
culture has to play a very important 
role. There has to be a lot of cultural 
activity. Great artistes from one 
part of the country should be pro- 
vided with facilities to travel to an- 
other part of the country, that is 
to say that artistes from the North 
should be provided with facility to go 
to south and artistes from the South 
should be provided with facility to 
travel to the northern parts of the 
country. These artistes should be pro- 
vided whatever type of help they want 
fromi the railways. Now, in the second 
class coaches three-tier sleeper berths 
they are provided with some travel 
concessions provided they travel in a 
group of three. This means that the 
department already knows about the 
problems of artistes. I would like to 
submit, Sir, that artistes need not 
always travel in groups of three. 
Artistes come from different areas 
It does not always happen that in 
connection with a particular perfor- 
mance, all artistes will be coming 
from the same place. For example, 
some artistes may be coming from 
Hyderabad, some may be coming 
from Vijayawada, some from Madras 
and some even from Pondicherry. We 
cannot expect the artistes to travel in 
a group all the time. If the organi- 
sers inform by way of a letter that 
such and such an artiste is being 
invited for a particular programme, 
on the basis of that letter, the con- 
cerned artiste should be extended the 
facility. Of course, I would add here 
that the concerned artists should be 
an  accredited  one to  the     All India 
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Radio. This is because anybody may 
claim that Be or she is an artiste 
All such people need not be enter- 
tained. Only those who are accredi- 
ted should be extended this facility. 
Those artistes who have a particular 
calibre are being given accreditation 
by the All India Radio and Doordat- 
Shan. Such outstanding artistes who 
hold high our rich cultural tradition 
should be provided with travel facili- 
ties not only in the second class; but 
in first class and air-conditioned 
sleeper class also. I also want that 
the present stipulation that only If 
they travel in groups, ' they will be 
provided with this concession, should 
be done away with. This suggestion 
of mine may please be considered 
This is important from the point of 
view of national integration also 
which, as all of us are aware, is 
very much required in the present 
day geopolitical situation in our coun- 
try. 

THE VICE-CHAIRMAN (SHRI 
MIRZA IRSHADBAIG): Please con- 
clude. 

SHRI M. A. BABY: Then, Sir, 
there are some concessions/facilities 
presently being extended to the accre- 
dited Pressmen. My request is that 
these concessions/facilities should be 
increased. This is necessary because 
Press has come to play a very impor- 
tant role in our country in making 
people undertand their problems, in 
taking up issues even if it means in- 
convenience to certain political forces 
Many relevant issues are being 
brought to the notice of the country. 
Therefore, they should be provided 
with some more facilities so that they 
can travel from place to place and 
report about things happening, inci- 
dents taking place; some unfortunate, 
some ghastly and some gruesome 
Since, as I said, Press plays a very 
Important role in our society, the 
accredited Press correspondents should 
be provided with better travel facili- 
ties. Sir; due to paucity of time, I do 
not want to mention... 

THE VICE-CHAIRMAN (SHRI 
MIRZA IRSHADBAIG): Make your 
final submission. 

SHRI M. A. BABY: I am just con- 
cluding. I do not want to mention 
other things. But I will just refer, in 
passing, to the type of food that is 
being served on the Railways. There 
is a story. Those who feel that due 
to some witchcraft some undesirable 
material had gone into their stomach, 
go to the so-called divine places for 
getting the undesirable material out 
of their stomach. This is only a super- 
stition, according to me. Anyway, 
these people go to the so-called divine 
people in the belief that they will be 
able to get the undesirable material 
out of their stomach which, they feel, 
has gone into their stomach due to 
some witch-craft. If you travel 
by train and take the food 
served on the Railways, you need not 
go to these so-called divine people. 
Things will come out of your stomach 
automatically. This is the position. 
Therefore, when we speak about 
passenger amenities, we should make 
efforts sincerely to see that the food 
that is served is better. I, myself, 
have been a victim. I do not want to 
go into that story. 

Another important point is in rela- 
tion to the cancellation charges. Once 
the fare goes up, the cancellation 
charges also go up. Now, it is 50 per 
cent. There is no justification for this. 
When a person cancels his ticket is 
the berth going vacant? No. The berth 
is allotted to some body else and the 
fare is realised from that person. He 
or she has to pay the full fare, in- 
cluding the reservation and the slee- 
per charges. Everything one has to 
give. Why should then there be this 
unjustifiably atrocious cancellation fee 
of 50 per cent? There is no justifica- 
tion for this. (Time-bell rings) An- 
other colleague of mine asked the 
question. 'When the Railways charge 
50 per cent towards cancellation, will 
they give compensation or pay 
damages when a train reaches a des- 
tination late?'. I am not taking that 
argument to  that extent but  this  50 
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per cent cancellation charges should, 
be stopped. It is too much. The Rail- 
ways is collecting this money from 
poor passengers who have to cancel 
the journey in the last moment. No- 
body cancels his journey just for 
fun sake. That railways should under- 
stand. 

Now I come to the question of rail- 
way tragedies and accidents. First I 
mentioned that Kerala is not given its 
due so far as new railway projects 
and expansion are concerned. That is 
right, but Kerala is given its undue 
so far as railway accidents are con- 
cerned. Not only that, the people of 
Karala and in this particular case 
the people of the whole country are 
taken for a ride. I refer to the ghastly 
train accident that occurred in Peru- 
mon last year. Not only more than 
100 persons died in that accident, a 
ridiculous, a shocking, cruel report 
was made by the Commission of Rail- 
way Safety. I refer to the second 
report of the Commission of Railway 
Safety which proclaims that the acci- 
dent took place due to tornado. Myself 
along with many others had the agoni- 
sing experience of reaching the acci- 
dent place within less than one hour 
of the accident. We did not find any 
that ched hut half per cent affected by, 
not to speak of tornado, even by a 
cool breeze. Kerala is famous for its 
vegitation plants. Not a single plant 
is affected by any breeze, not to speak 
of any tornado. So, those who con- 
cocted that report, they thought that 
tornado was something which could 
be deputed with the task of taking 
these 9 bogies only from the train and 
putting them in the Ashtmundi lake, 
without disturbing anything else and 
then the tornado went back. Should 
we believe that? So in this House 
many of us had the opportunity of 
raising that issue and ultimately the 
previous Government had to consti- 
tute an expert committee. The suspi- 
cion of the people was at large vin- 
dicated by the report of the expert 
committee which says that the tornado 
theory Is out and out baseless. Now 
can we think that everything     ends 

I there? (Time Bell) We cannot leave 
things there. If that accident was not 
due to tornado, we should And out 
how that accident occurred. Not only 
that, more than 100 people were killed 
and we should pay a homage at least 
by locating the reason for that acci- 
dent, so that such accidents do not 
take place in future also. Unless we 
find the real reason of the accident, 
the Railway Department will not take 
measures to avoid such accidents in 
future. This is my first demand. 

My second demand is not only to 
the railway authorities but to the 
present Government to find out under 
whose insistence this concocted, atro- 
cious report was made. This should 
be found out. Those who were behind 
concocting such a report should be 
located, booked and prosecuted. This 
is my demand in relation to the Peru- 
mon train tragedy. Thirdly, in rela- 
tion to that accident, compensation 
has not been given to all eligible 
people on very very flimsy and techni- 
cal grounds. In relation to such a 
ghastly tragedy, technicalities and 
flimsy grounds should not come in 
the way of distribution of compensa- 
tion. Therefore, I request the present 
Government that they should be more 
large hearted and hmane in dealing 
with the question of compensation in 
relation to  this railway tragedy. 

I very much appreciate your indul- 
gence, Mr. Vice-Chairman. With these 
words, I conclude. 
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PROF. SQURENDRA      BHATTA- 
CHARJEB   (West  Bengal): Mr. Vice- 
Chairman, Sir, unfortunately for me, 
I was not present during the presen- 
tation of the Budget by the Railway 
Minister, as laid on the Table of the 
House. But  from  whatever reports  I 
have received, the speech of the Rail- 
way Minister himself, 1 must confess, 
is  very     discouraging, particularly 
when it is coming from a person like 
Mr. George Fernandes. The compul- 
sions   of     circumstances  have     been 
stated by him. So far as I remember, 
practically speeches of all the Railway 
Ministers included these    compulsions. 
This is nothing new. But what is new 
is the  absolutely socialist increase in 
fares and freights all-round. Beginning 
from; the     minimum   fare—the   plat- 
form ticket price—there is practically 
no  aspect which has been  spared by 
the  Railway  Minister this  time. This 
was  rather unexpected. But, perhaps, 
the Railway Minister would say, it is 
the   harsh  reality   which     he  has   to 
face. I may quote what I had occasion 
to  quote on more than  one  occasion 
in this very House on other Railway 
Budgets. It was  commented     that  if 
the Railways could stop malpractices, 
corruption  arid wastage, it would  be 
possible: for     the train     to run     on 
golden rails. The Railway Minister talks 
of economy. He has not detailed out what 
are the economies which have been effect- 
ed. But it is very well-known how many 
construction    work  under    the   Railways 
absorbs much more than is necessary. The 
extent    of corruption      in this field has 
never    been gone into by anybody. But 
why should it not be by the present Rail- 
way   Minister, Mr. George   Fernandes, 
who has been in the railway    movement 
for such a long time ? He led the heroic 
railwaymen's  (struggle     in     1974     
which 
brought the Government of Mrs. Indira 
Gandhi practically    to the verge of col- 
lapse. So, why  should  he   adopt  such   a 
conventional approach regarding this mat- 
ter ? 

A Status Paper has been circulated. 
That doesn't explain or exonerate every- 
thing. Fares of ordinary second class tic- 

kets, mail and express tickets and sleeper 
charges for econd class passengers— 
everything—have been increased practical- 
ly in an atrocious manner. We, who sup- 
port this Government, find it extremely 
difficult in any way to have anything to 
do with thi|s railway budget. My party 
General Secretary, who is also a respected 
Member of this House and who has been 
a Member of either House of Parliament 
for more than 30 years, was compelled to 
remrk that this was a murderous budget. 
We would expect that Mr. George Fer- 
nandes would not push us into a very un- 
enviable position. While we have opposed 
many of his proposals, as yet there has 
been no resistance movement. And if there 
has been no resistance movement say, 
in West Bengal, it is because the Left 
Front Govrnment, in spite of its oppo- 
sition, has not had recourse to the path 
of a movement. Therefore my specific 
demand is that the increase in the case of 
minimum fare should be reduced and 
also the increase in the case of second 
class ordinary journeys and mail and ex- 
press journeys should be reduced, if not 
altogether abolished. 

There are certain proposals, like the in- 
crease in Pension Fund. It is all for good. 
But regarding passenger amenities, there 
is hardly anything about increasing the 
amenities. The honourable Member, Mi. 
Baby, was describing the quality of the 
food available to passengers. In all these 
respects, no assurance of improvement is 
to be found in this budget. At the same 
time, on the question of greater railway 
coverage, this budget has, once again, done 
nothing new save and except carrying on 
the ongoing projects, I may tell you of 
one particular line for which there has 
been a demand for a very long time. It 
was included in the budget of the rail- 
ways quite a few years back but, after that 
declaration, the scheme has been kept 
alive by an allocation of Rs. 1, 000 annu- 
ally. There has been a demand for Balur- 
ghat-Etlokhi railway line which would 
connect the district Headquarters of West 
Dinajpur District, which is without a rail- 
way line. Men have to move in busts, 
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and the journey is hazardous. For long 
there has been this demand. In response 
to that demand, the allocation is a pit- 
tance of R|s. 1, 000 which cannot make 
possible any work on that project, 

Hon. Member, Shri Ashwini Kumar 
was talking of railway connection with 
Hazaribagh, a very sensitive area, the 
centre of the Jharkhand movement. This 
place, a district Headquarters wruch was 
a divisional Headquarters of one time, is 
without any railway connection, and the 
nearest point is Ranchi Road which is 
more than 30 miles from Hazaribagii 
town. An out-agency operates that rail- 
way line, and the Hazaribagh Railway 
Station has been left to the tender mercy 
of the mafias operating transport of their 
own_ No action has been taken in spite of 
repeated reminders to the Railway Minis- 
try. 

So, from whatever angle we may sec, 
this; Budget requires refurbishing, rehash- 
ing, reducing abolishing the increase in 
fare and the increase in rates. Seven per 
cent increase    in freight   charge    during 

April and September and ten per cent for 
the remaining period—this type of adjust- 
ment will satisfy nobody. Mr. Fernandes 
should know better. My demand would be 
that he should have a fresh look into his 
Budget proposals. I would join Mr. Baby 
in requesting him to announce revision of 
his proposals which would hit the people 
most. 

Thank you, Mr. Vice-Chairman, 

SHRI V. NARAYANASAMY; Sir we 
have a meeting of the Indian Parliamen- 
tary Group. Members have to attend that. 
Further discussion can be taken up on 
Monday. 

THE VICE-CHAIRMAN (SHRI 
MIRZA IRSHADBAIG); Now the House 
stands adjourned    till      11-00 A. M. on 
Monday. 

The House then adjourned at 
forty-nine minutes past |six of the 
clock till eleven of the clock on 
Monday, the 26th March, 1990. 


